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(a) the percentage of Jobs reserved for 
local people In varIOus colliery projects of 
Northern Coalfields Limited, Smgraull In 

district Smdhl (M P ), 

(b) whether required number of officers 
and employees have been. employed In 
varIOus projects In proportion to the above 
mentioned reservation as on 28 February, 
1990, 

(c) If so the category-wise details 
thereof and 

(d) whether there IS any prevIsion for 
'laving representat \ PS of Madhya Pradesh 
Government at thf'tlme ('I Interw:>wfor filling 
up t"e vacancies? 

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD '<HAN) (a) to (c) There IS no 
r~servatlon of Jobs for local people as such 
tor pmploy'mpnt In ~mouscoillery proJects of 
Northern Coalfleloc: Ltd ,Smgrauh RecrUit-
ment IS generally made through local Em-
ployment Exchange PrEference In employ-
ment of unskllled/selT'I s~ i1led workers IS 

given to persons whose 11nds are acquired 
for coal projects The local people thus get 
adequate opportunity for employment 

(d) Yes, Sir The S D M Waldhan, or 
hiS representative represents the Madhya 
Pradesh Government In the Selection 
Committee 

(English] 

Investment by NRlln Kerala 

4269 SHRI PALAI K M MATHEW 
Will the MInister of INDUSTRY be pleased to 
state 

(a) whether N R I s have expressed 
Willingness to start Industries In Kerala pro-
vided Union Government guarantee secu-

nty of their Investment and a reasonable 
return on Investment; 

(b) whether Government of Kerala has 
taken upthls matterwtth UnIOn Government, 

(c) If so, the action taken thereon; and 

(d) If not, the reasons therefor? 

THE MINlSTER OF INDUSTRY (SHRI 
AJIT SINGH) (a) to (d) Since the inceptIOn 
of the Special Approval Committee (NRI) In 
November, 1983, 18 approvals have been 
accorded upto December, 1989 for Issue of 
Letters of IntentlSIA RegistratIOn, approval 
of foreign collaborations and Import of cap'-
tal goods In respect of NRI projects In the 
State of Kerala as per the eXisting gUide-
lines 

The State Government of Kerala have 
Informed the Government of India recently 
that persons hailing from Kerala based In the 
Unrted States have eVinced Interest In par-
tiCipating In the mdustrlal development of 
Kerala through transfer of technology and 
financial Investments According to the State 
Govern ment some proposals have also been 
received from Non-ReSident Indians for 
setting up of Industnes and that the State 
Government have constrtuted a Coordina-
tion Committee for Interacting with these 
NRls to mobilise Investments etc Further, 
according to the State Government they 
have taken up with Unit Trust of India and 
Ministry of Finance In the Government of 
India the question of establishment of growth 
fund utiliSing NRI Investments 

[ Trans/atlon] 

Allotment of LPG Agency In Palamau, 
Bihar 

4270 SHRIJORAWARRAM Wilithe 
M,nister of PETROLEUM AND CHEMICALS 
be pleased to state 
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<a> whatherthere isonlyonegas agency 
for four lakh families in Palamau distrid of 
Bihar; and 

(b) if so, whether there is any proposal 
to allot additional gas agencies there as per 
Govemment norms? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) and (b). On account of 
limited product availability, LPG supply at 
present is limited to towns and cities with a 
population of 20,000 or more As per 1981 
Census, only two towns in District Palamau. 
Bihar have a population of more than 20,000 
viz., Daitonganij (51,944) and Garhwa 
(21,515). Presently one LPG distributorship 
is operating at Daitongaj, the District Head-
quarters of Palamau and one additional LPG 
distributorship at the same location has been 
planned. Based on a survey conducted, It 
was revealed that the potential available at 
Garhwa does not justify the opening of an 
economically Viable distributorship In that 
town. 

[Eng/ish] 

extraction of Natural Gas from Cauvery 
Basin 

4271. SHRI E.M.S. PAKEER 
MOHMED: Will the Minister of PETRO-
LEUMAND CHEMICALS be pleased to state: 

<a) the total quality of natural gas ex-
traded from Narimanan I" Cauvery baSin of 
Tamil Nadu. 

(b) the total quantify of outflow of crude 
oil from this Narimanan oil well: 

(c) whether the Oil and Natural Gas 
Commission propose to dig more wells for 
extraction of natural gas and crude from this 
area; and 

(d) if so, the estimated cost 01 _ 
project and what will be the employment 
generation from these projects? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) Presently about 0.23 
MMCMD of natural gas is being produced 
from the Narimanam structure. Upto Febru-
ary 1990, a total quantity of about 56.4 
million cubic metres of gas has been pro-
duced. 

(b) The average daily of production of 
crude oil in the Narimanam structure is 650 
tonnes; upto February 1990, the total pro-
duction of crude oil from this field had been 
about 203814 tonnes. 

(c) and (d). ONGC have plans to inten-
sify exploration/production activities in this 
area during the VIII Plan period. However, 
the actual cost for the additional wells re-
quired to be drilled and the quantum of 
employmE'nt likely to be generated cannot 
be specified at this stage. 

[ Translation] 

Kanpur Central Railway Station 

4272. SHRI KESHRI LAL: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is a proposal to up-
grade the status of Kanpur Central Railway 
station; 

(b) if so, the details in this regard; and 

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) No, Sir. 

(b) Does not arise. 

(c) Improvements to station is a con-




